LOK SABHA DEBATES

LOK SABHA

Monday, May 8, 1878/Vaisakha 18, 1980
(Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

MEMBER SWORN

SHRI KAIHO (Outer Manipur)

ORAL ANSWERS TO QUESTIONS
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to (¢). A
statemenit showing the position is
placed on the Table of the Sabha.

Statement

All India second estimate of sugar-
cane acreage in Uttar Pradesh for
the season 1977-78 is placed at 1601.4
thousand hectares as against corres-
ponding estimate of 1494 thousand
hectares last season. No estimates ave
available with the Central Govera-
ment regarding the extent of sugar-
cane crop stil] remaining unharvested
in U.P, as on 15th April, 1978. The
necessary information hag been called
for from the Government of U.P. and
will be placed before the House when
recejved.

2. The range of minimum price
fixed for cane purchased by vacuum
pan sugar factories in the State of
U.P. is Rs. 850 to Rs, 11.00 per quin-
tal. The State Government have
advised prices of Rs, 13.50 and
Rs. 1260 per quintal for Western and
Central and East U.P. respectively.
The State Government have informed
that al} sugar factories are paying
thiy State advised price.

8. With the approval of the Central
Government, the Government of UP
hwve also fixed the following cane
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prices for 1977-78 season for khand sari units:

Region

Minimum price fixed

Western Region (comprising of Muzz,
-anpur, eerut, Bulandshahar and
tricts),

Aligarh Dustrict .

Dehradun, Rs. g° 30 per quintal
haziabad Dis. ysopra

. Rs, 8° 50 per quintal

Central Regwn (compnxmg of Nainital except Madehi factory Rs. 9°40 per quintal

area, Ktah, Farukhabad, Moradabad

Barclly Sugar Factory area, Puibhit ’BI

illy  except

Rampur, Hardoi, Shahjahaapur, Sitapur, Lak‘xlmpur Kher;

and Farrukhabad districts.

Bareilly Sugar Factory arca .

M/s. Kisan Sahakari Chini Mills Ltd.,, P.O. Nadehi, Dustt.

Nainital.

Rs. 8+ 70 pr1 quntal

Rs, 8°50 per quintal

Eastern Region (Compriung of Barabanki, Faizabad, Jaunput, Rs, 8- 70 pei quintal
Varanasi, Basti, Gonda, Baharaich, Deoria, Gorakhpur

Distts.).
Districts other than those specified

Ra. 8+ 70 per quintal

4. The State Government have in-
formed that they are determined to
see that the above prices are paid to
cane-growers and that all khandsari
units are paying this fixed price ex-
cept 466 units, out of a total of 3890
licenseqd units, which have challenged
the State Government’s notification
fixing these prices in the Supreme
Court, Where complaints are receiv-
ed regarding payment of cane price
at rates less than those fixed by the
State Government the offending units
are prosecuted by the State Govern-
ment. Besides this, checking squads
have also been set up for detecting
such cases and prosecuting the
offenders.

5. The following measures taken by
the Union Government ware also
mainly with a view to enabling maxi-
mising of cane consumption and pay-
ment of remunerative cane prices:

1. Levy price for levy sugar pur-
chased from factories has been
raised with effect from 1st March,
1978 by Rs. 18.08 per quintel,

— —

2. Action is being taken to enable
sugar factories to obtain adequate
credit facilities in view of the high
level of production.

3. A scheme has been notified on
28th April, 1978 for giving a rebate
in excise duty tp encourage and
enable factories to crush beyond
30th April, 1978,

4. Restrictions on export of gur
have been removed.

5. Excise duty on khandsgri sugar
was reduced by 50 and 76 per cent
respectively on sulphur and deshl
khandsari with effect from 4th
February, 1978.

6. The Food Corporation of India
and the National Agricultura] Co-
operative Marketing Federation bhed
purchased gur at a premium above
the market price.

7. Steck lnts of mmlp—
ierp have been enhanced.
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8. Export of khandsari has been
permitted,

6. As already stated, estimateq of
sugarcane acreage in U.P. during the
current year ig 1691.4 thousand hec-
tares. The quantum of sugarcanc
that will remain in the flelds of far-
mers is, however, difficult to be esti-
mated as the bulk of the cane in this
state is used by the decentralised gec-
ior of gur anq khandsari. Despite.a
late start of crushing, sugar factories
in U.P. alone are, however, estimated
ta hiave produced gbout 14.60 lakh
tonnes of sugar as agawnst correspond-
ing production of 14.14 lakh tonnes
last year. 80 sugar factories have
been reported to be working in U.P.
as on 30th April, 1978 (out of a total
of 86) as against corresponding figure
of 22 last season.
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Unidentified objecgy in 5 Bottle of
Milk of D.M.S.

+
#1008. DR. VASANT KUMAR
PANDIT:

SHRI M. RAM GOPAL
REDDY:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
te state: .

s

(a) whether an unidentified object
was found in the milk bottle of Delhi
Milk Scheme as reported in Indian
Express dated the 11th April, 1978;

(b) whether any inquiry has been
conducted into this; and

(c) if so, the result thereof?

THE MINISTER OF AGRICUL-
TURE AND TRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yeg Sir. .

(b) .and (c). Yes Sir; on verifica-
tion of the contents of the bottle it
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was found that the unidentified object
was a piece of wood.

DR, VASANT KUMAR PANDIT:
Are you satisfied with the answer,
Sir? The members are pot satised
with the answer. An investigation
has been done and what looked like
a cockroach or insect has been verified
as wood. The entire milk scheme is
automatxc no touch of human hand
comes mto it. Has the hon. Minister
enquired into the fact as to how that
piece of wood found its way into the
bottle? That does not find a place in
the answer.

SHRI SURJIT SINGH BARNALA:
1 have thoroughly enquireqg into the
whole issue, It js positively a piece
of wood that has entered the botfle.

MR. SPEAKER: The question is,
how it got into the bottle

SHRI SURJIT SINGH BARNALA:
For that, there are many stages. The
bottles go from the milk plant for
distribution. They can be tampered
with or pilfered on the way mlso, The
small cap, the aluminium cap, that is
placed on the top can be tampered
with and again replaced without
identifying whether it has been tam-
pered with. That is one stage. Sub-
sequently, when the ‘bottles go to our
hauses, there also some children or
boys in the houses place some things
like this.

DR. VASANT KUMAR PANDIT:
Sir, is it possible?

MR. SPEAKER; Please allow him
to proceed.

SHRI SURJIT SINGH BARNALA:
It happens so many times. So, a
child playing with the bottle can
place a small stick or a small piece
of wood or any other object in that.
Then the bottles are collected and got
there for washing etc. In this case it
was found that this piece of wood
could not be detected even at the time
of washing. And then it has to &o





